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Counsel on both sides are agreed that this Bench 
has no jurisdiction over this Writ PetItiOn transferred 
from Hjch Court of Karnataka to this Bench under Section 
29 of the Central Administrative Tribunals Act 91985, 
since no notification has been issued under Section 14(2) 
of the said Act relating to the National Aeronautical 
Laboratory (NAL) conferring jurisdiction on this Bench 

,,thé7T. ibUflal to entertain the writ petition. In view 
,'Ôf this,' direct the Registrar of this Bench to take 

f/ 	steps for1ansf erring the writ petition back to the 
High Court 	Karnataka. 

Sd!- 
(L.H.A. Reoo) 
Member (A1) 
18-8-86 
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Sd/- 
(Ch. Rarnakrishfla Rao) 

Member(JM) 
18-8-86 
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